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$~25 & 26 

* IN  THE  HIGH  COURT  OF  DELHI  AT  NEW  DELHI 

Date of Decision: 19.05.2025 

+  C.R.P. 60/2021 

 ADITYA JAIN      .....Petitioner 

    Through: Mr. Abhishek Aggarwal, Adv. 

    versus 

 SAI MOTORS      .....Respondent 

    Through: Mr. Ankit Rana, Adv.  

(26) 

+  C.R.P. 77/2021 & CM Appl.39506/2021 

 PRATIMA MITTAL     .....Petitioner 

    Through: Mr. Abhishek Aggarwal, Adv. 

    versus 

 M/S SAI MOTORS AND ORS    .....Respondents 

    Through: Mr. Ankit Rana, Adv. for R-1 and 2. 

 CORAM: 

 HON'BLE MS. JUSTICE TARA VITASTA GANJU 

TARA VITASTA GANJU, J.: (Oral)  

CM Appl.39507/2021 in C.R.P. 77/2021[Seeking condonation of delay] 

1. Given that the order, this Court proposes to pass today, learned 

Counsel for the Respondents submits that he has no objection if the prayers 

made in the present Application are allowed. 

2. Accordingly, the delay is condoned. The Application stands disposed 

of. 

C.R.P. 60/2021 

C.R.P. 77/2021  

3. After some arguments and in the interest of expediency, learned 

Counsel for the Petitioner submits that he may be permitted to withdraw the 

present Petitions with liberty to raise all contentions and challenges before 

the learned Trial Court. 
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4. Learned Counsel for the Petitioners also requests that an order for 

expeditious disposal be passed given that the suit was filed in the year 2016. 

5. Learned Counsel for the parties submits that they will not take any 

unnecessary adjournments before the learned Trial Court. 

5.1 The parties are bound down by the statement made by their counsel 

today. 

6. The Petitions are disposed of in the aforegoing terms with liberty to 

the parties to agitate their respective contentions before the learned Trial 

Court. All pending Applications also stand closed. 

7. The parties shall act based on the digitally signed copy of the order. 

 

TARA VITASTA GANJU, J 

MAY 19, 2025/r 

     Click here to check corrigendum, if any 

 

https://dhcappl.nic.in/dhcorderportal/DownloadOrderByDate.do?ctype=C.R.P.&cno=77&cyear=2021&orderdt=19-05-2025&Key=dhc@223#$
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